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c:>nipuled by the Government for pay-
ment of dues. As HINDALCO acceptcd 
the condition, the matter was settled out 
of court. After adjusting the amount of 
dues already paid by H INDALCJ dur-
ing the court proceedings and thj 
amount of additional electricity cliarges 
actually paid by HINDALCO to UPSEB 
for the period for which commitment 
had been given by the Gyvcrnmsnt, net 
dues of HINDALCO for the period 
4-10-1979 to 31-8-1983 worked out to 
Rs. 22,74,98,502. HINDALCO was 
allowed to pay the net dues in 48 iistLil- 
ments. Accordingly, HINDALCO his 
already paid Rs 6,63,54,176-, in addition 
to the payment of their current dues 
regularly. According to the schedule of 
payment of dues, the last instalment will 
be recovered by 31st December, 1987.

Payment of Coroniitmcnt Charges of
Rs. 70,000 per day to World Bank 

for unutilised loan for Railways

1476 ; SHRI G.G. SWELL ; Will 
the Minister of FINANCE be pleased to 
state.

(a) whether Government are pay-
ing ‘commitment charges of Rs. 70,000 
per day to the World Bank for a loan 
for the Railways which has not been 
utilised;

(b) since when we have been making 
the payment;

(c) the amC'Unt paid to dale; and

(d) for how long more loan will 
remain unutilised ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) to
(d). An agreement for a loan 
of 280.7 million was signed with the 
World Bank on 25-5-1984 for the Rail-
way Electrification and Workshop 
Modernisation Project, Selection and 
appoitatmet of a collaborator to assist 
the Railways in the implementing of the 
operation information systera’is a condition 
for effectiveness of this loan. Since this 
condition has not been fulfilled the loan

has not yet bccoma effective. However, 
GOI has to pay to the Bank a commit-
ment chargj of 0.75% p .a .  on the 
p inclpal amoufit of the loan not with-
drawn from lime to lime starting from 
60 days after the date of the Loan 
Agreement. Thus, the commitment 
ciiarges have started accruing from 25th 
July, 1984. These commitment charges 
on the total amount of loan works out 
to approx malely Rs. 70,000 per day 
No demand notice for this payment has 
been received from the Bank but the 
am mat acc:u:;d upto 25th February, 
1985 h  approximately 1.22 5 million. 
It is exp:cted that agreement with 
selected collaborator for the operation 
information system, will be signed by 
15th April, 1985. The loan is likely to 
be declared elfcclive by 30th April. 
1985, when Railways can start utilising 
it.

Implemenfation of Vizag steel Plant

1477. SHRI MOHAMMAD 
MAHFOOZ A LI KHAN : Will the 
Minister of STEEL, MINES AND COAL 
be pleased to state :

(a) whether it is a fact that because 
of the coutinous delay and slippage in 
the implementation of the Vizag Steel 
Plant its estimated cost has risen to 
soaring height;

(b) if so, the details thereof stating 
the faciors responsible for continuous 
delay and slippage in its implementation; 
and

(c) the measures taken by Govern-
ment for its completion as envisaged ?

THE MINISTER OF STATE IN THE 
DEPARTMENT OF STEEL (SHRI 
K. NATWAR SINGH) : (a) and (b). 
Constiuction of the Visakha- 
patnam Steel Project commenced 
in February, 1982 and the project was 
scheduled for completion in six years in 
two overlapping stages. The first stage 
for production of 1.2 million tonnes 
liquid steel was scheduled for completion 
in four years.



105 Written Answers CHAtTRA 8, 1907 {SAKA) Written Answers lb s

A review of progress of construction 
of the project made in the raiddlG of 
1984 indicated that while ccrtain acti-
vities were on schedule (drawings and 
placement of ord«3rs) there bad been 
some slippages in sora; items such as the 
erection of structures and equipment. 
Having regard to the finances available 
and the very large financial requirements 
of the project, a thorough review of the 
schedule of the project was made in 
order to synchronise the implementation 
of the different interdependent segments 
of the project fully consistent with the 
technological and operating paramenters 
matching the production planned in the 
project with the market, and ei.suring 
that expenditure is incurred in an 
optimal manner. On the basis of this 
review the stage I of the project is 
expected to be completed by 1987-88.

(c) The progress of cootructioa is 
monitored by the Project authorities as 
WL'll as the Government and remedial 
measures taken to ensure commissioning 
of the project in time. Regular review 
meetings are also held with infrastructure 
agencies for expediting the progress, and 
with equipment suppliers and consulants 
for propor coordination of progeress of 
engiaecrii’g and supply of equipment.

Reserved Qaota of Services in Banks 
for SC/ST Candidates

147 8. PROF. MANORANJAN 
HALDER : Will the Minister o f  
FINANCE be pleased to state :

(a) whether all tha scheduled banks 
are not maintaining the reserved quota 
of services for Scheduled Castes/Schedukd 
Tribes candidates; and

The original estimated cost for the 
Visakhapatnam Steel Project was 
Rs. 2256 crores (based on first quarter 
1979 prices). The cost estimates of the 
project were revised and based on fourth 
quarter 1981 prices, the revised estimate 
was Rs. 3897.28 crorcs; this was approved 
by Government in 1982. The main 
reasons for the increase in ihe estimated 
costs wers increase in prices as well as 
adoption of late?t technologies and 
changes in the scope of work.

The revised estimate of capita! costs 
for the project taking into account the 
revised schedule as well as the price 
escalation sincc the fourth quarter of 
1981, has yet to be finalised.

(b) the bank-wise figures of the 
Scheduled Castcs/Schedukd Tribes
employees vis-a.vis other employees ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARV) : (a) and
(b). The guidelines regarding 
reservation for Scheduled Castes/
Scheduled Tribes are applicable to all 
public sector banks including Regional 
Rural Banks, and they are following the 
same. These guidelines are not applicable 
to other Scheduled Commercial Bi'nks. 
The bank-wise figures of the Scheduled 
Castes/Schtduled Tribes employees in the 
public sector banks are at given in the 
Statement attached.




